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(b) whether any preventIve mea-
'AIW'es have been taken to bring do ... n 
the price; 

(c) the prevail in!: price of kero· 
sene oli In urban and rural areas; 
and 

(d) whether the reduction in the 
pric" of crude oil by the ESSO will 
bave any elfect on the price i ~ 

The MJalster of Petrol_ &lid 
ChemlealB (Sbri BamaYlID Kabu) : 
(a) Temporary increase in price took 
place at some pla""s due to tempo-
rary local shortages and the actlviti"" 
of unsocial elements. 

otha 
Kondla 
Bombay 
Cochin 
Modra. 
~  
CoIcun. 

Port 

To these prices, railway tre~t is 
added for supplies at up-country aIa-
tions by the most economical route 
trom the normal port ot supply. Local 
duties and octroi etc. Rl'e payable at 
the applicable rates. 

(d) No, Sir. In terms of the Re-
ftnery Agreement the price. of the 
reftnelY products are determined on 
the basis of 'import parity' 'rrespec-
tive of the cost of crude. The reduc-
tion Of the price of crude will, how-
eover. result in saving of tree foreign 
elDChange required far imPort. 

l.ootbar of FoodcraIa m.op. 

m. 8brt ............ TuaUa: 
Will the Minister of U-Main be 
pl .. ased to state: 

(a) the number of looting incidenlJ! 
OIl toocScrain shop" .... blch occurred in 
the country durin, 1863-64 and 111M-
es respectively, alatewise; and 

(b) To check increase In price 
and other malpractices in respect of 
petroleum prodlK'ls, including kero-
sene, aIJ State GovernmentslUnion 
Territories Administrations have been 
delegated powers under the Essential 
Commodities Act, 1955, to .. egulate 
supplies and control rice~  Kero-
sene (Price Control) Order 1963 and 
Amendments thereto have been issued 
under the Defence of India Rules to 
prevent increase in the price of kero-
sene throughout the country. 

(e) The seIJIng prices dilfer from 
IlIIJCoe to place. However the prevail-
ing ceiling selling prices applicable 
at date ex-main port installatlons are 
Oft under:-

RI. per KL 

KU'OKoe 
Superior 

36<>'16 
360'33 
3~9 2 

360'03 
361'90 
361'01 
37"98 

Kerooene 
lof ... lor 

'71'26 
'76'40 
281'76 
.8"26 
.81'16 
293'89 

(b) the ree_ theretor; nnd 

(c) the steps lair. .... to prevent the 
ncurrenca ot lOeh Incident.? 

The ...... )' IIIaa&er Ia tile MlIlb-
try of u-AIiaJn (Sbri L. N. 
JIddara): Ca) to (e). The Information 
~ beln, collected and will be laid on 
the Table of the Ho .... in due courle. 

I'II..J 8IIrt ............. 'hade: 
lllbrl R .... a.J: 

Will the Minister ot 1Id___ be 
pleased 10 stale: 

(8) whether Government have re-
ceived a eop)' of resoluUons pa .... ·d at 
the Second Annual Gen<:ral M""tinl1 
of the PubUahers' A.&socjati'.m of Ind is 

held in Bombay on 30th Junc. 11185: 




